FORM A

PUBLIC ANNOUNCEMENT

{Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate

Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
ASSAM PETROLEUM LTD.

RELEVANT PARTICULARS

Name of corporate debtor

ASSAM PETROLEUM LTD.

Date of incorporation of corporate debtor

25.09.1998

@1 |

Authority under which corporate debtor is
incorporated / registered

ROC Guwahati

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

CIN: U74210AS1998PLC005547

Address of the registered office and principal
office (if any) of corporate debtor

Sunderpur Bye Lane — 1, R G Baruah Road ,
Guwabhati, Assam, India - 781005.

Insolvency commencement date in respect of
corporate debtor

14.08.2026 (order found uploaded on NCLT
website on 18" Aug 2026)

Estimated date of closure of insolvency
resolution process

10.02.2027

Name and registration number of the insolvency
professional acting as interim resolution
professional

Name: Mr. Anuj Bajpai
IBBI Registration Number: IBBI/IPA-001/1P-
P00311/2017-2018/10575

Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 708, Raheja Centre, Nariman Point,
Mumbai City, Maharashtra-400021
Email: anujl19603(@yahoo.co.in

10.

Address and e-mail to be wused for
correspondence with the interim resolution
professional

Address for correspondence:

WeWork -6th Floor, WeWork Spectrum
Tower, Bldg.No-11, Chincholi Bunder Road ,
Malad (w), Mumbai 400064

Email Id (Process specific):
cirpassam(@gmail.com

Tk

Last date for submission of claims

28.08.2026

12

Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NA

13.

Namnes of Insolvency Professionals identified to
act as Authorised Representative of creditors in
a class (Three names for each class)

NA

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

a. https://ibbi.gov.in/home/downloads
b. NA

Notice is hereby given that the National Company Law Tribunal, Guwahati-Bench, has ordered the
commencement of a corporate insolvency resolution process of the M/s ASSAM PETROLEUM LTD.
on 14th August 2026.

The creditors of M/s ASSAM PETROLEUM LTD are hereby called upon to submit their claims with
proof on or before 28" August 2026 to the interim resolution professional at the address mentioned
against Entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only at the email address
mentioned against entry No. 10. All other creditors may submit the claims with proof in person, by post
~

or by electronic means address mentioned against entry No. 10.




Submission of false or misleading proofs of claim shall attract penalties.

|BRUIPA-001/
{P-Po03 11/

Mr. Anuj Bajpai
Interim Resolution Professional

In the Matter of ASSAM PETROLEUM LTD.

Registration Number: IBBI/IPA-001/1P-P00311/2017-2018/10575
AFA Number: AA1/10575/02/311226/108809

AFA Valid Upto: 31.12.2026

Date: 19.08.2026  Place: Mumbai
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Normal life paralysed for second day due to 48 hr strike

CORRESPONDENT

IMPHAL, Aug 19: Normal
life was paralysed in many
parts of the state, particular-
ly the valley districts for the
second consecutive day on
Wednesday on account of the
48 hours general strike
called by the Campaign for
Just and Fair Delimitation

ices including the short dis-
tance transporters and inter-
district services suspended
their normal activities for the
second day. However some
private vehicles, mostly two
wheelers, were seen plying
along the main roads leading
to Imphal.

All the market’s commer-
cial establishments including

(JFD). The strike ends on
August 19 midnight.

The strike was called
to demand updation of the
National Register of Citizens
(NRC) before the Census
exercise in the state.

As witnessed in the previ-
ous day, the Imphal town
wore a deserted look as all
forms of the transport serv-

the iconic Nupi keithel (wom-
en market) in Imphal and
other key markets such as
Singjamei Keithel, Lamlong
Keithel and Kwakeithel re-
mained shut for the second day.

Similarly educational insti-
tutions were also closed. At-
tendance at government of-
fices was also very minimal.

On the other hand, Manipur

[Aé‘ ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER

1. IFB No./N.L.T. No./Bid Identification No. AEGCL/DGM/MTTC/
Tech-12/2026/20; Dated: 19-08-2026

2. Name of work: Procurement of UPG clamps for Installation of additional
Jumpers In tension points of 220kV Agia-BTPS DIC transmission line.

3. Cost of Bid Document: ¥1,000.00

4. Tender start date & time: 20-08-2026 from 11:00 Hrs.

Interested bidders may collect the bidding documents from AEGCL =

website: www.aegcl.co.in. 5d/- Deputy General Manager
Mirza T&T Circle, AEGCL, Mirza - 781125

A/Advt/25-26/81

| m ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER

. IFB No./N.I.T.No./Bid Identification No.: AEGCL/DGM/MTTC/Tech-12/
2026/19; Dated: 19/08/2026

. Name of Work: Procurement of 220kV CT at 400kV Kukurmara
(Mirza) GSS, AEGCL

. Cost of Bid document: ¥ 1,000.00

. Tender Start Date and Time: 20/08/2026 from 11:00 hrs.
Interested bidders may collect the bidding documents from AEGCL's

website: www.aegcl.co.in
T-872/PRI2025/Camp/079

=

(]

o

Sd/-, Deputy General Manager
Mirza T&T Circle, AEGCL, Mirza-781125

ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER
1) Bid Document Number: AEGCL/MD/Tech-414/SAS Upgradation/
Matia & Kamakhya GIS/ BID
2) Name of Work: Upgradation/Replacement of existing Substation
Automation System at 132KV Matia GSS and 132KV Kamakhya
GIS AEGCL.
3) Tender fee: ¥1,000.00 (Rupees one thousand) Only.
4) Tender start date: 12:00 hrs., 20-08-2026
Interested bidders may download the
from AEGCL's website (www.aegcl.co.in)
(https//assamtenders.gowv.in).

bidding documents
or e-tender portal

The undersigned reserves the right to accept or reject any or all

tenders without assigning any reasons thereof.
Sd/- Chief General Manager (O&M), LAR
AEGCL, 1* Floor, Bijuli Bhawan, Paltanbazar, Guwahati-01

EA/Advt/25-26/82

N ASSAM ELECTRICITY REGULATORY COMMISSION

,.m, A.S.E.B. Campus, Dwarandhar, G. S. Road, Sixth Mile

v/ Guwahati - 781022, Phone: (0361) 2334442 Fax: (0361) 2334432
E-mail: aerc_ghy@hotmail.com; Website: https://aerc.gov.in

AERC.400/2012/200

Dated Guwahati the 18" August, 2026
TENDER NOTICE
NIT No. 04/2026
Sealed tenders are invited affixing Court Fee Stamp of ¥8.25

Police and Central Security
Forces took up strong securi-
ty measures to prevent unto-
ward incidents during the
general strike. The protest-
ers torched effigies of Chief
Minister and Home Minister
at Khurai in Imphal East.

Meanwhile, Chief Minis-
ter Khemchand while meet-
ing renowned artistes of the
state at his bungalow here
on Wednesday also reiterat-
ed that the government sup-
ports the implementation of
the NRC in the State.

In the meantime as an-
nounced by the government
spokespersons, a delegation
of MLAs have started to leave
for New Delhi on Wednesday
to seek guidance and urge cen-
tral leaders to take up the NRC
update issue within a shortest
possible time.

OnTuesday, government
spokesperson Dr S Ranjan
Singh who represents
Konthoujam assembly seat
stated that the Government
remains serious about the
issues concerning the NRC

and Census. The state as-
sembly had passed a resolu-
tion on August 5, 2022, urg-
ing that the NRC be taken up
in the state and the resolu-
tion was subsequently reaf-
firmed by the Assembly on
March 1, 2024.

NRC must precede cen-
sus in Manipur: The Joint
Tribes Council Manipur
(JTCM) has urged both the
Central and state govern-
ments to implement the Na-
tional Register of Citizens
(NRC) in Manipur with 1951

as the base year to identify
and verify bona-fide citizens
and detect illegal immigrants.

Supporting the implemen-
tation of NRC before under-
taking any Census or Delim-
itation exercise in the state,
the JTCM in a press release
here on Wednesday has de-
manded deferment of the
Census in Manipur until the
NRC process is completed,
so that population data is
based on a verified citizen
population.

Expressing concern over
the continuing influx of peo-
ple from across the interna-
tional border and the conse-
quent changes in the demo-
graphic composition of Ma-
nipur, the JTCM said, “Such
developments have serious
implications for the identity,
land, resources and political
rights of the indigenous peo-
ples of the State.”

It also demanded to de-
recognise all illegal settle-
ments recognised as villages
without fulfilling the criteria
prescribed under state law.

& Air Quality
..Index (AQI)

August 19, 2026
(Average of past 24 hours)

City/ Index|Air

Town Value |Quality
Guwahati | 52 Satisfactory
Nalbari | 30 Good

Nagaon | 66 Satisfactory
Sivasagar| 36 Good

Silchar | 51 Satisfactory '

= Pollution Control
o Board, Assam

WEATHER
NorthEast

Forecast for NE States:
Moderate rain very
likely to occur at most
places over Nagaland
and at many places over
Arunachal Pradesh, Assam,
Meghalaya, Mizoram,
Manipur and Tripura.

Warning: 1) Thunderstorm
and lightning very likely to
occur at isolated places over
Arunachal Pradesh, Assam,
Meghalaya, Nagaland,
Manipur, Mizoramand Tripura.
2) Heavy rain very likely to
occur at isolated places over
Arunachal Pradesh, Assam,
Meghalaya, Nagaland,
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Notles is hareby glven that the National Company Law Tribunal, Guwahati-Bench, has ordarad
the commencement of a corporate insolvency resolution process of the M/s ASSAM
PETROLELUMLTD. on 14th August 2026,
The craditors of M/s ASSAM PETROLEUM LTD are hereby callsd upon to submit their clalms.
with proof on or before 28th August 2026 to the interim resolution professional at the address
mentioned agalnst Entry No, 10,
The financizl creditors shall submit their claims with proof by electionic means only at the
email address mentionsd agalnstemryNo 10. All other creditors rnay submit the ¢laims with
proof [ parson, by post or by el l¢ means add I | aganst entry No. 10,
bmission of false or misleading proofs of dlaim shal penaltiss,

Mr. Arw] Bajpad

b the Matter of ASSAM PETROLEUM LTD.

Registration Nwmber: 1B61/1PA-001/IP-PO03LL/2017-2018/10575
AFANumbes: ANL/10576,/02/311226/108809

AFAValidUpto: 31.12.2026

Date:19.08.2026  Plaoe: Mumbsi

(Rupees Eight and paisa Twenty-Five only) from Original Manipur and Tripura.
Equipment Manufacturers (OEMs) or their Local Guwahati-
based Authorized Dealerse‘Pa.rtners |nlthe relevapt Icatggory of Dibrugarh Tezpur
work for the Supply, Installation, Testing, Commissioning, and Max © Mi Max @ Mi
5 Years Comprehensive On-site OEM Warranty Maintenance ax n ax : in
of 01 (one) Heavy-Duty A3 Monochrome Multi-Function Printer 336 252 332 255
(MFP)-Photocopier Machine for the Assam Electricity Regulatory ) )
Commission (AERC), Guwahati, along with Buy-Back of Silch Dhubri
1 (one) old HP LASERJET MFP E72530DN PLUS copier fichar ubri
machine. The sealed tenders will be received up to 2:00 PM Max : Min | Max i Min
on 17" September, 2026, or on the next working day if the due
date falls on a holiday. The technical bid will be opened on the 34.2 266 337 : 26.8
same day i.e. on 17" September, 2026 at 3:30 PM at the Office Jorhat N, Lakhi
of the Secretary, AERC. The Financial bid opening date will o L :lmp.ur
be intimated later to the technically qualified bidders only. The Max : Min | Max : Min
interested agencies may collect the detailed tender documents 33 8 25 3 33.8 24.3
from the Assam Electricity Regulatory Commission during office T T
hours or can be downloaded from the website aerc.gowv.in. Shil th .
Bids sent through e-mail shall not be considered. ! :ong' errapun'Jee
Sd/- Secretary Max Min Max Min
Assam Electricity Regulatory Commission 23.8 18.5 26.3 18.8
— Pasighat Itanagar
PUBLIC ANNOUNCEMENT Max Min Max Min
o B 342 25.0|34.0 25.0
DR f NTION l*' DITORS OF
SO A S L A1 Agartala Aizawl
RELEVANT PARTICULARS - .

1| Narne ofhe oorporate debtor AGSAM PEIROLEUM LD Max | Min Max; Min

2 Dok of Taoron o e moaess 34.0 25.6 [30.6 20.9

| 3. | Authority under which the coporate | RUC Guwahat]
dabior s incomarated .

4. | Comporate Identlty Number 7 Linhed | O UTAZI0RS199BPL00CE54T Imphal Kohima
Liability identification Number of the Max : Mi Max ¢ Mi
Corporste detior ax i Min ax : Min

5. | Ackdress of the reglstered offibe and | Sunderpur Bye Lane - 1, R G Barueh Roz0 , Guwahaty, 31 5239 220194
prncipal office iff amy) of the Aesam, I - TEL00S, i Ed VoIV
comorate detior

£. | Insolency commenoement date of the [ 14.08.20026 (order found uplcacked on NCLT welete . "
corparate delor on 18th Aug 2026) Dutx Meteorological folcer,

7. | Estmated date of closure of the 10022027 Regional Meteorological Centre,
nsoiency resalltion prcess Guwahati

5 | Mame and regetration nomber of the | Name: Mr Anw| Bajpal
sokengy professional achng as IEE1 Registration Humber:

| [ et rezohsion al JEBLIPE-001P-POOSLL/2017-2008/ 10575

4. | Address and emall of the Adclress: 708, Rahaga Cenlre, Matwnan Port,
nterm reaomonuﬁessnonal Ilrmbien Caty, Maharashtra- 400021

£5 registeradl with the Board Ervait 2l GG038 o0 0

10, Address and e-mmall 1 be used for Addross for comeapondonce:
coirespondencs with the ‘WeWork -5th Floor, Weon Spectrinm Tower,
ki resolution professonal Brcgo-11, Chinchol Bunder Rozd | Malad fwh,

M’laya Cabinet initiative to
boost higher education sector

STAFF CORRESPONDENT

SHILLONG, Aug 19: The
State cabinet today approved
a slew of measures concern-
ing the higher education sec-
tor of the state.

In one decision, the cabi-
net restricted the jurisdiction
of Martin Luther Christian
University within Meghalaya,
preventing it from providing
distance education or affiliat-
ing colleges, in line with Uni-
versity Grants Commission
(UGC) regulations.

Meghalaya Government
spokesperson and Cabinet
Minister, Wailadmiki Shylla,
said the cabinet took these
decisions to comply with
UGC norms.

“The Martin Luther Chris-

tian University Amendment
Bill 2026 was approved to
follow UGC regulations.
Currently, under the existing
act, Martin Luther Christian
University can function out-
side Meghalaya,” Shylla said.

The original act permitted
the university to offer dis-
tance education. However,
UGC norms do not allow
such provisions for private
universities. Moreover, the
current act allows the univer-
sity to affiliate colleges, which
is also not permitted under
UGC norms.

The Cabinet further ap-
proved two new university
bills. The sister Nivedita
University Meghalaya Bill
2026 was approved and the
university will be established

in Byrnihat, Ri-Bhoi.

The other university is
the Khasi Jaintia Presbyteri-
an University Meghalaya Bill
2026. This university would
be established in Sohiong,
East Khasi Hills.

The Cabinet further ap-
proved the International Open
University Repeal Bill, 2026.
Shylla said the International
Open University Act was
passed in 2011, but no one
came forward afterward, so
the Act would be repealed.

The cabinet also ap-
proved the Maharashtra In-
stitute of Technology of
Meghalaya Amendment
Bill 2026. In the amendment,
the Governor would be the
visitor to the university as
is the norm.

Unethical to blame entire
community: Khemchand

IMPHAL, Aug 19: Ma-
nipur Chief Minister Y
Khemchand Singh on
Wednesday said it was un-
ethical to blame an entire
community for the wrongdo-
ing of a few individuals.

Singh made the remarks
during an interaction with ar-
tistes at the CM Bungalow
here.

Speaking to the artistes,
Singh said the crisis in the
state, which began as a con-

flict between two communi-
ties, had now turned into one
involving three communities
— Meiteis, Kukis and Nagas.

He said the Meitei com-
munity must take on the
role of a “big brother and
big sister” and take initia-
tives to help bring an end
to the crisis.

Singh recalled that during
the initial phase of the crisis,
when he was a Cabinet min-
ister, had requested Henglep

MLA Letzamang Haokip to
help save the lives of 120
Meitei labourers in Churach-
andpur district.

Haokip had earnestly fol-
lowed the request, Singh
said. The Chief Minister said
restoring trust and harmony
among the different commu-
nities residing in the state
would require bridging the
barriers that had emerged
between them during the
crisis. — PTI

A portion of National Highway 702A collapses at New Colony in Zunheboto, due to the
landslide, on Wednesday morning. — Photo: Correspondent

Coffee workshop organised in
Mokokchung to boost local economy

CORRESPONDENT

DIMAPUR, Aug 19: A
one-day workshop on the
“One District One Product”
(ODOP) initiative for coffee
was held at the Sangtemla
Community Hall in Mokokc-
hung on Wednesday, with a
focus on strengthening local
products, promoting entre-
preneurship and expanding
market opportunities for cof-
fee producers.

The workshop was organ-
ised by the District Industries

Centre (DIC), Mokokchung,
under the theme “Branding,
Packaging, Marketing”.
Mokokchung deputy com-
missioner Ajit Kumar Ver-
ma, who attended the pro-
gramme as the special guest,
said the Ministry of Com-
merce and Industry had
launched the ODOP initiative
with the objective of trans-
forming local farmers and
small businesses into global-
ly recognised brands.
Emphasising the impor-
tance of training, market ac-

cess and global outreach, Ver-
ma urged local coffee farm-
ers and producers to actively
participate in such pro-
grammes, acquire new skills
and focus on product quality,
processing and certification to
establish Mokokchung coffee
as a glohally recognised brand.

The workshop featured
multiple sessions aimed at
providing farmers with prac-
tical knowledge on business
development and marketing.

T Imlisunep Ao, principal
of Government Industrial

Training Institute, Mokokc-
hung, shared insights into
available marketing opportu-
nities and channels, while
Aliamoa S Longkumer, pro-
prietor of Mascot Store and
Café, spoke on coffee brand-
ing and packaging.

The workshop concluded
with an interactive question-
and-answer session, provid-
ing farmers and entrepre-
neurs an opportunity to en-
gage with the experts and dis-
cuss ideas related to coffee
production and marketing.

Move to set up oil depot

AIZAWL, Aug 19: The Mizoram government has stepped up
efforts to establish oil depots in the State, with steps taken to
identify suitable land and set up ancillary facilities.

Most of the oil bound for Mizoram is supplied from Assam, while
filling stations can store fuel for only around a week. Chief Minister
Lalduhoma chaired a meeting on Tuesday to discuss the feasibility
and requirements for setting up an oil depot in the State.

The meeting was attended by Food, Civil Supplies and Con-
sumer Affairs Minister B Lalchhanzova, Chief Secretary Khilli
Ram Meena and Finance Commissioner Vanlaldina Fanai, among
other senior officials. — PTI

Sl Indian Inxtltute of Technolo

uwahati

Onllne |n’£erV|ew for various p05|t|0n5 under some
sponsored projects in the Dept of Chemical Engineering
at IT Guwahati. For detailed advertisement please visit

https:/fwww.iitg.ac.inl/iitg recruitment .
HOS (R&D)

m ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER
. IFB No./N.I.T.No./Bid ldentification No.: AEGCL/DGM/Bong/T&T Circle/

T-1/2026/168 dtd: 19/08/2026

2. Name of Work: Construction of open store with shed and allied
approach road to the store at 132kV GSS, AEGCL, Bilasipara.

3. Cost of Bid document: Rs. 500.00

4. Tender Sale Start/Tender Start Date and Time: 12:00 Hours of 20.08.2026
Interested bidders may download the bidding documents from

www.aegcl.co.in Sd/-, Deputy General Manager

T-872/PRI2025/Campl081 Bongaigaon T&T Circle, AEGCL, Dhaligacn

H ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER
. Bid Identification No: AEGCL/DGM/LAC/TT/TLS-69/2026/899;

Dated: 19-08-2026.

2. Name of work: Repairing and renovation of Quarter No. RCC Type
V Unit 16 at AEGCL Colony, Kahilipara, Ghy.

3. Cost of Bid Document: ¥500.00 (non-refundable).

4. Tender Submission Start Date & Time: 20-08-2026 from 11 Hrs: 00 Mins.

Interested bidders may kindly visit AEGCL's website www.aegcl.co.in

for more details. 5d/- Deputy General Manager
Lower Assam T&T Circle, AEGCL, Narengi, Guwahati-26

I EA;’Advt,QS-IEGNQ

H ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER
. Bid Identification No: AEGCL/DGM/LAC/TT/TLS-69/2026/900;

Dated: 19-08-2026.

2. Name of work: Providing PPGI sheet roofing and minor repairing of
Quarter No. RCC Type IV/15 at ASEB Kabhilipara Colony.

3. Cost of Bid Document: ¥500.00 (non-refundable).

4. Tender Submission Start Date & Time: 20-08-2026 from 11 Hrs: 00 Mins.

Interested bidders may kindly visit AEGCL's website www.aegcl.co.in

for more details. 5d/- Deputy General Manager
Lower Assam T&T Circle, AEGCL, Narengi, Guwahati-26

I EA;’Advt,QS-IEG,’SO

% W ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER

1. IFB No./N.1.T.No./Bid Identification No.: AEGCL/DGM/Bong/T&TC/
T-1/2026/169 Dated: 19.08.2026

2. Name of Work: Detailed survey using GPS, total work station, digital
theodilite/ALTM including profiling, tower spotting and optimization
of locations using computer aided techniques as well as other
activities in the scope of work of the following locations:
i) Loc. 17-18 of 132kV Dhaligaon-Gossaigaon TL
ii) Loc. 14-15 of 132kV Dhaligaon-APM TL
iii) Loc, 20-21 of 132kV Dhaligaon-APM TL
iv) Loc, 193-194 of 132kV Nalbari-Barpeta TL

3. Cost of Bid document: T 500.00

4. Tender Sale Start/Tender Start Date and Time: 12:00 Hours of 20.08.2026
Interested bidders may download the bidding documents from AEGCL's

website: www.aegcl.co.in

Sd/-, Deputy General Manager
Bongaigaon T&T Circle, AEGCL, Dhaligaon

T-872/PR/2025/Camp/080

ASSAM HOSPITALS LIMITED

CIN: UB5110AS1997PLCO04987
Registered Office:
*Lotus Tower”, G.8. Road, Ganeshguri, Guwahati, Assam - 731005
Ph.: 0361-2347700-07, 7135005. E-mail: cs{@apollohospitalsguwahati.com

ANNUA| GENERAL MEETING AND BOOK CLOSURE

Notice is hereby given that the 29* Annual General Meeting {"AGM") of the
Members of Assam Hospitals Limited {"the Company™) will be held on Friday,
September 11, 2026 at 03:30 P.M. through video conferencing {"VC") ! other
audio-visual means ["0AVM"), to transact the businesses as set outin the Netice
of the AGM. In accordance with the General Circulars issued by Lhe Minislry of
Corporate Affaies dated April 8, 2020, April 13, 2020, May 5, 2020 {colleclively
referred to as ‘MCA Circulars'). the Company has senl the Motice of the AGM
along with a web link lo access the Annual Report 2025-26 on Friday,
September 11, 2026 through electronic mode only to those Members whose
e-mail addresses are registered with the Company ! RTA( Depository Participants
or who will register their email address with the Company or DF, The requirement
of sending physical copies of the Notice of the AGM has been dispensed with
vide MCA Circulars.

The Natice for the 29" AGM of the Company is available on the website af
Central Depository Services {India} Limited ("CDSL") at; www.evotingindia.com.

Remote e-voting:

In campliance with the provisions of Section 108 of the Azl and the Rules framed

thereunder, as amended to date, the Members of the Company are provided

with the facility to cast their vote electronically, through the e-voting services
provided by COSL, on all the resolutions et forth in this Notice.

The detailed instructions for e-voting are given in the Notice of the 29" AGM.

Members are requested to note the following:

a. The remote e-voting facility would be available during the following period:

Commancement of remote e-voting Monday, September 7, 2026 (05:00 & M. IST)

Conclusion of remote e-voting Thursday, September 10, 2026 {05:00P.M. IST)

The g-voting module shall be disatled by COSL for voting hereafter.

b. The voting rights of Members shall be in propertion to their share in the paid-
up equity share capital of the Company as on Friday, September 4, 2026
{"Cut-Off Date"). The facility of e-voting shall also be made available during
the AGM and the Members who will be present in the AGM through VC f
OAVM facility and have not cast their vobe on the Resalutions through remote
e-vating and arg otherwise not barred from doing so, shall be eligible ta vate
through e-voting syslem during the AGM, The Members who have cast their
vote by remote e-voting prior to the AGM may alse attend [ participate in the
AGM through VE T OAYM, but shall not be enlitied to cast their vote again. A
person who is not a member as on the Cut-off date should treat the Notice of
the AGM for information purposes only.

. The Members whao have not registered their email address so far are requested
to register / update their e-mail addresses by sharng their Folio No.. Name,
PAN and Email ID 1o: es@@apollohospitalsguwahati.com. Sharehalders may
cast their votes as per instructions set outin the AGM notice,

. Any person, who acguires shares of the Company and become member of
the Company after dispatch of the notice and haolding shares as an the Cul-
off date may obtain the login 1D and password by sending a request at
helpdesk.evoting@edslindia.com.

. I you have any queries or issues regarding attending AGM & e-Voling fram
the CDSL e-Veting System, you can write an email fo: helpdesk.evoting
{@edslindia.com or contact at toll free no. 1800 21 09911.

f. Individual Sharehclders halding securities in Demat mode with NSOL &facing
any technical issug in login can contact NSDL helpdesk by sending a request at:
evotingf@nsdl.co.in or call at toll free no.: 022-4386 7000 and 022-2499 7000.

. Members are advised to update their Bank account delails with the Company
to give their mandate for receiving dividends directly in their bank accounts
through Electranic Clearing Service (ECS) by giving an email at:
cs@apollohospitalsquwahati.com.

h. The detailed instructions for Members on e-voling & attending Ihe AGM

through ¥C will be made available in the Notice of the AGM.

Pursuant to Section 91 of the Companies Act, 2013 and Ihe Rules framed

thereunder, notice is hereby given that the Register of Members and Share

Transfer Books of the Company will remain closed from Saturday,

5" September, 2026 to Friday, 11" September, 2026 {hoth days inclusive) for

the purpose of AGM. By Order of the Board
Date: July 29*, 2026, For Assam Hospitals Limited
Place: Guwahati Sa/- Company Secretary
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